
COMMI'.i''rEE ON PRIVATE MEMBERS' 
BILLS AND REOOLUTIONS 

FIRST TO Hundredth REPORTS 

(ENGLISH VERSION) 

Third WK . SABHA 
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J, the Oaairman of the Committee on ~J ;l.{~\·~ and Rellolutio111 baviqg 
Q>een authorieed by the Committee present on their behalf thia their Eigbty«Venth 
lleport. 

• I • "J I l l ,,{ • '- ,.., I.~ 

2. The Committee met on the 27th April, 1966, for-

L Qaai&.cadon '11Ci' 'auoeiilon of time for discusaion of the followiDg Billa ~· 
R.uie 294 (i) Cb) and 294-(1) (c) of the Rules of Procedure nspect.iftly:-

1. The Health (Periodical Medical Ched.-up of Plaident and Prime Miniater 
of India) Bill, 1966 by Dr. C. B. Singh. 

2. The Constitution (Amendment) Bill, 1966 (Amendmenc o/ article1 80, 87 
and 176) by Shri K.iahen Pattnayak. 

I. The Hindu Widowers' R.e-marri• Bill, 1966 by Shri Jagdev Singh Siddhanti. 
f. The Comtitution (Amendment) Bill. 1966 (Amftltlment fl/ article1 59, 66, 

158 elc.) by Shri Harl Vishnu Jtam.ath. · 

•II. Examination of the CDnatitution (Amendment) Bill, 1966 (Amentlmenf of 
4rticle 11) by Shri Hari Vishnu Jtamath under R.ule 294(J)(a) of the R.ules 
ol Pnxmure. 

Clamfication and Allocation of Time to Bills 

S. The Mcmben roncerned had been invited to present before the c.ommittee their 
·Tiewa on their Billa. Dr. C. B. Singh, Shri Jagdev Singh Siddhanti and Shri Harl Vishnu 
Kamath attended the titting. 

f. After omsidering all aspects of the Bills, the Committee placed the Bills in category 
"6B' and recommended allocation of time to them as indicated below:-

). The Health (Periodical Medical Oiec:k-up of President and Ji hours. 
Prime Minister of India) Bill, 1966. 

!. The Comtitution (Amendment) Bill, 1966 (A~ of Ji houra. 
articles 80, 87 and 176). 

S. The Hindu Widowen' R.e-maniage Bill, 1966. · li houn. 

4. The Qmstitution (Amendment) BilL 1966 (.4nwmdmMat of Ii houn. 
articl•s 59, 66, 158 ~tc.). 

' 
Examination of the Corutitution (.4~) Bill 

J. Shri Hari Vishnu Kamath, the member indwp of the Bill, and the repraentative 
<Of the Miniltry' of Extemal Affairs had been invited to be piaen.t at the aitting . 
.Shri Hari Vllhnu Kamath attended the sitting. 'Ibe repaen.tatiYe of the Min.buy of 
b:temal A.ffain .... praent. 

8. The Bill IOught to introduce u one of the Directive Principia of State Policy, 
collaboralion with other nationa foe' the formation of a World Comtituent Allembly to 
draft the C'..onltitution for a World Federal Gmernment. 

Alter c:onlidering all upectt of the Bill, the Committee remmmended. that the member 
might be permitted to move for leave to introduoe the Bill 

•Qrculated to Member. ~ ... ~~ ... ~., ~ pt J. .. l .. , ( . • • 
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R~•uou 

l. Tbe Committee ~d tbu:-
~)· .. ~ ......... wt llDlaM9 .. -.e ..... ...... kt, ....... . 

above be agreed t9 .... t1ae .., • lld 
(ii) SJui Harl Vuhnu Kamath M pm.mt .. • mO¥e 6x laft to introduce hia 

C.00..titution (A_.,,.,rnmt> Bill, 

Nn D&uu; 
A.~ rt. 1966. 
Yi~IN 7. 1888 (W.). 
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